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[(a) Yes, Sir.

(b) Yes, Sir.

(c) The Association suggested in
general terms grant of incentives to
sugarcane-growers and sugar industiy
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and adoption o. measures for preven-
tion of diversion of cane from factory
areas to manufacture of gur and
khandsari.]

Shri Raghunath Singh: May I know
the target of sugar production for the
next year, and whether we shall be
able to achieve the target?

The Minister of Food and Agricul-
ture (Shri S. K. Patil): The target
is—in fact, I would not like to call
it a target, for, that is a big word—
33 lakhs tons, as I have said eariicr
on the floor of the House, including
about 26 lakhs tons for internal con-
sumption, 5 lakhs tons for export, and
two lakhs tons towards the building
up of buffer stock in three years of
five lakhs tons.

Shri Tyagi: How far is it true that
Government are going to levy some
type of duty on the manufacture of
gur and khandsari?

Shri S. K. Patil: The diversion
from gur and khandsari to crystal
sugar has to be effected; how it has
got to be done will depend upon the
ability of the States to do it.

Shri Tyagi: My question is differ-
ent. I want to know whether Gov-
ernment are going to levy any duty.
That was what we read in the press,
that Government were going to levy a
duty on the manufacture of gur and
khandsari.

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): These things are
only being considered. We have cuu-
sulted the various State Govern-
ments. We have also formulated
some proposals. That is under dis-
cussion with the Finance Ministry and
the Planning Commission. The pro-
posals will go to the Cabinet in the
near future.
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Shri P. R. Chakraverti;: May I
know what specific suggestions of the
Indian Sugar Mills Association have
been found acceptable by Govern-
ment, and what steps are being taken
by Government to implement those
suggestions?

Shri A. M. Thomas: In fact, they
have not made any specific sugges-
tions, apart from the general sugges-
tion that there should be an increase
in production by giving incentives.

Shri Ranga: Is it not a fact that the
production of gur in South India is
only complementary to the production
of sugar and not comp-=titive?

Shri S. K. Patil: It is so, because
under gur and khandsari nearly two-
thirds of sugarcane ig used. Therefore,
it is not going to he affected at all.

Shri Jashvant Mehta: For achieving
the target of 33 lakh tcns, what in-
centives have Governmcnt cecided to
give to the growers?

Shri S. K. Patil: Thaere have been
all sorts of incentives We have in-
creased the price. There are sume
other schemes also which we are dis-
cussing and which will be before the
House very soon.

Shrimati Savitri Nigam: What steps
do Government intend to take so that
sugarcane may not be diverted to gur
and khandsari?

Shri S. K. Patil: It is a repetition
of the same question already ans-
wered.

Shri Sivamurthi Swamy: I¢  Gov-
ernment’s policy to increase sugar pro-
duction? If so, how many sugar fac-
tories in the cooperative sector have
not been given licences and why?

Shri S. K. Patil: We lhiave neow re-
leased new licences of the capacity of
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5 lakh tong and very soon they will
be reaching them. The hcn. Member
is positively getting them for his
State.
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Shri S. M. Banerjee: In view of the
fact that the sugar miilowners have
not played their part well in the mat-
ter of sugar production, do Govern-
ment propose to take over some mills
as an experimental wmeasure before
nationalising all sugar mills?

Shri S. K. Patil: There is no such
proposal before Government.

Shri Ravindra Varma: I5 there any
truth in the press reports that the
licensed capacity is going to be in-
creased from 35 to 40 lakh tons? If
so, how much of the increased capa-
city will be in the co-operative sector?
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Shri S. K. Patil: Since the export
market for sugar is Lecoming very
positive, it will be in the rational in-
terest to increase the capacity by 5
lakh tons as the hon. Member sug-
gested. But it is rather premature to
say how much of it will be in the co-
operative sector.

Shri P. Venkatasubbaiah: Is it a
fact that the increase in the price of
gur is not so much because it ic being
used by the poor sections but because
it is going for illicit distillation? If so,
what steps do Government propose to
take to stop it?

Shri S. K. Patil: It is causing very
great concern to Government because
a lot of sugar is going for that pur-
pose. We are making inquiries about
the extent of the drain.
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Shri S. K. Patil: Not ~+ 1L

Scarcity conditions in States
+
( Shri Shree Narayan Das:
| Shri Vasudevan Nair:
| Shri Warior:
‘304.{ Shri Yashpal Singh:
| Shri D. C. Sharma:
| Shri Bibhuti Mishra:
[ Shri S. N. Chaturvedi:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) the precise nature of the areas
in various States where scarcity con-
ditions prevailed in the past or where
they are still prevailing;

(b) whether starvation deaths have
been alleged from any of these areas;

(c) if so, the results of investiga-
tions made, if any, into these alleged
deaths due to starvation; and

(d) the steps taken to tide over
scarcity conditions so prevailing?

The Parliamentary Secretary to the
Minister of Food and Agriculiure
(Shri Shinde): (a) and (b). A state-
ment giving the information is laid cn
the Table of the Sabha. [Placed in
Library. See No. LT-1565/63].





